NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 28.07.2022 (THURSDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy,

Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [.A. No. 2387 of | Piramal Capital & Housing Finance Samir Malik Giriraj Subramanium
2022 in Comp. Limited (Formerly known as DHFL) Abhishek Choudhary-
App. (AT) (Ins) Vs. R1
No. 540 0f2022 | Nayati Healthcare & Research NCR Pvt. Raunak Dhillon
Ltd. & Anr. Isha Malik-R2
For Admission (Fresh Cases)
2. Comp. App. (AT) | TA Genco Ltd. Mehak Khurana Bishwajit Dubey
(Ins) No. 675 of | Vs.
2022 Bank of Baroda & Anr.
3. Comp. App. (AT) | Shubhra Gupta Rohit Gour Sanjay Kr. Singh
(Ins) No. 753 of Vs.
2022 Value Infracon India Pvt. Ltd. & Anr.
4. Comp. App. (AT) | Anjni Steels Abhishek Anand Rakesh Kumar
(Ins) No. 766 of | Vs. Preeti Kashyap
2022 Wall Rock Infrahome Pvt. Ltd. & Ors.
5. Comp. App. (AT) | Vikas Mittal Surender Kumar
(Ins) No. 809 of | Proprietor Durga Marble & Granite
2022 Vs.
Odeon Builders Pvt. Ltd. & Ors.
6. Comp. App. (AT) | Hind Terminals Pvt. Ltd. Savyasachi K. Sahai
(Ins) No. 810 of | Vs.
2022 Satkar Logistics Pvt. Ltd
7. Comp. App. (AT) | Committee of Creditors of Vallabh Dr. Rajansh Thukral
(Ins) No. 813 of | Textiles Company Ltd.
2022 Through Sumat Gupta, RP
Vs.
Aggarsain Spinners Ltd. & Anr.
8. Comp. App. (AT) | Shailesh Bhalchandra Desai Ayush Rajani
(Ins) No. 814 of | Liquidator of EMI Transmission Ltd.
2022 Vs.
Sanjiv Sheth & Ors.




(Ins) No. 872 of
2022

Suspended Director of Beoworld Pvt.
Ltd.
Vs.
DSV Air & Sea Private Ltd. and Anr.

9. Comp. App. (AT) | Subhash Chand Gupta Srijan Mehrotra
(Ins) No. 816 of | Vs.
2022 Bhavesh Texo Fab Pvt. Ltd. & Anr.
10. | Comp. App. (AT) | Sumat Kumar Gupta Rajansh Thukrai
(Ins) No. 817 of | Vs.
2022 Aggarsain Spinners Ltd.& Anr.
11. | Comp. App. (AT) | ADA Resturant and Foods Pvt. Ltd. Anurag Bhatt
(Ins) No. 818 of | Vs.
2022 .
12. | Comp. App. (AT) | Kotak Mahindra Bank Ltd. Abhinav Agrawal
(Ins) No. 819 of | Vs.
2022 Narender Kumar Sharma
Resolution Professional
Indirapuram Habitat Centre Pvt. Ltd.
13. | Comp. App. (AT) | Piramal Capital & Housing Finance Ltd. | Vijay Nair
(Ins) No. 820 & Vs.
821 of 2022 Udaipur Entertainment World Pvt. Ltd.
& Ors.
14. | Comp. App. (AT) | Department of Sales Tax Amar Mishra
(Ins) No. 822 of | Through Joint Commissioner of State
2022 Tax
Vs.
Vijendra Kumar Jain
15. | Comp. App. (AT) | Stressed Assets Stabilization Fund Anand Varma Saurav Gupta
(Ins) No. 823 of | Vs.
2022 Delta International Ltd.
16. | Comp. App. (AT) | Naxpar Pharma Pvt. Ltd. CS Anju Sharma
(Ins) No. 824 of | Vs.
2022 Sanjai Kumar Gupta
17. | Comp. App. (AT) | Bharat Balulal Gurjar Dhruv Gupta
(Ins) No. 831 of Vs.
2022 State Bank of India & anr.
18. | Comp. App. (AT) | Ranju Kumari & Anr. Divyanshu Rai
(Ins) No. 832 of Vs.
2022 Value Infracon India Pvt. Ltd. & Ors.
19. | Comp. App. (AT) | Bikram Bhadur Nikhil Kohli




(Ins) No.461 of
2022

Vs.
MEP Infrastructure Developers Ltd.

20. | Comp. App. (AT) | YES Bank Ltd. Shardul S. Shroff
(Ins) No. 873 of Vs.
2022 Jaypee Healthcare Ltd.
21. | Comp. App. (AT) | Satya Prakash Gupta Mani Gupta
(Ins) No. 879 of Vs.
2022 ---
22. | Comp. App. (AT) | Singhi Infrapower Projects Pvt. Ltd. Rajeev Aggarwal Abhinav Tyagi
(Ins) No. 728 of Vs. Amar Vivek-R1
2022 Kashi Viwanathan Sivaraman
Liquidator of Haridwar Iron & Ispat
Rollings Ltd.
With
For Admission (After Notice)
23. | Comp. App. (AT) | Chhota Akhilesh Kalra Aditya Gauri
(Ins) No. 318 & Vs. Amar Vivek-R1
319 0f 2022 Kashi Vishwanathan Sivaraman & Anr.
24. | Comp. App. (AT) | Vijay Chhabra & Anr. Swartika Kumari Apoorv Agarwal-RP
(Ins) No. 1046 of | Vs.
2021 Resolution Professional of M/S Today
Homes Noida India Ltd.
25. | Comp. App. (AT) | Harendra Singh Khokhar Alok Kr. Aggarwal S.P Singh Chawla
(Ins) No. 171 of | Vs.
2022 Indarprastha Buildtech Pvt. Ltd. & Anr.
26. | Comp. App. (AT) | Karveer Nivasini Engineers & Suppliers | Jasmeet Singh Bhrigu Dhami
(Ins) No. 176 of Vs.
2022 Popular Steel Works and Agricultural
Implements Pvt. Ltd.
27. | Comp. App. (AT) | Chhattisgarh State Power Distribution Ravi Sharma Abhishek Anand
(Ins) No. 118 of | Company Ltd. (CSPDCL) Kunal GodhwaniR2-R5
2022 Vs. Jishnu Chowdhury-R3
Salasar Steel and Power Ltd. and Ors. Aniket Agarwal-R1 &
R4
28. | Comp. App. (AT) | Dharmender Verma Rajiv K. Virmani Sikhil Suri
(Ins) No. 323 of Vs. Nikhil Thapar
2022 Jitender Arora Komal Gupta-R1
Resolution Professional Premia Projects Jitendra Arora
Ltd. & Anr.
29. | Comp. App. (AT) | South Delhi Municipal Corporation Sanjay Vashisiitha




30. | Comp. App. (AT) | Daimler Financial Services India Pvt. Prasouk Jain Honey Satpal-R1

(Ins) No. 554 of | Ltd.
2022 Vs.
Ankit Kr. Aggarwal & Anr.

31. | Comp. App. (AT) | Export-Import Bank of India & Ors. Palak Nenwani Kumar Anurag Singh
(Ins) No. 579 of Vs.

2022 Maneesh Pharmaceuticals Ltd.

32. | Comp. App. (AT) | Mohan Fabtex Ltd. Atul Sharma Rajesh Jhunjhunwala
(Ins) No. 670 of Vs. Amol Vyas-R1
2022 Rajesh Jhunjhunwala & Anr. Abhishek Anand-R2

33. | Comp. App. (AT) | Ahluwalia Contracts (India) Ltd. Dhruv Rohatgi Vijay Kaundal
(Ins) No. 696 of | Vs. Nitish K. Sharma
2022 Logix Infratech Pvt. Ltd.

34. | Comp. App. (AT) | Bank of Maharashtra Nishant Awana Anju Jain-R1
(Ins) No. 711 of Vs. Nishi Chaudhary- R2
2022 Vijay Kumar & R3

Resolution Professional of SOHO
Infrastructure Pvt. Ltd. & Ors.

35. | Restoration Krishan Kumar Mittal. Achal Gupta Sandeep Bhuraria
Application No. 2 | Vs. Abhishek Anand-RP
0f 2022 in Comp. | GRIJ Distributors & Developers Pvt. Ltd.

App. (AT) (Ins)
No. 579 of 2019

For Hearing

(Ins) No. 25 of
2022

Ltd.

Vs.

Ashish Chhawchharia

Resolution Professional, Essar Power
MP Ltd. & Ors.

36. | Comp. App. (AT) | SHAARC Projects Ltd. Kairav Tnvedi Hancy Priya Maini
(Ins) No. 395 of | Vs.
2022 Ashish Chhawchharia
Resolution Professional of Essar Power
MP Ltd. & Anr.
With
37. | Comp. App. (AT) | Balaji Minerals & Ors. Aditya Parolia Misha
(Ins) No. 1083 of | Vs. Vishnu Shriram-R 1
2021 Essar Power M. P. Ltd. Ruby S. Ahuja
(Through Professional) & Ors. Sandeep Singhvi-R2
Siddhant Kant-R3
With
38. | Comp. App. (AT) | U.P. Jal Vidyut Nigam Ltd. Geetanjali Shahi Aditya V Singh
(Ins) No. 19 of Vs. Vishnu Shriram-R1
2022 Ashish Chhawchharia & Anr. Ruby S. Ahuja
Hancy Maini
With Vishal Genhrana
39. | Comp. App. (AT) | Central Transmission Utility of India Shubham Arya Aditya V Singh

Ashwij Ranaiah-R1
Siddhant Kant-R2
Ruby Singh Ahuja
Hancy Maini
Garima Singh-R2




For Hearing

02:00 PM

40. | Comp. App. (AT) | Association of Aggrieved Workmen of | Swarnendu Dhiraj Kumar Totala
(Ins) No. 643 of | Jet Airways (India) Ltd. Chatterjee Tanya Chib-R1 & R3
2021 & I.A. No. Vs. Aditya Sidhra Raunak Dhillon-R2
1700 of 2021 Jet Airways (India) Ltd. & Ors. Pooja Mahajan-R4
(PH) With
41. | Comp. App. (AT) | Rohit Sharma & Ors. Nidhi Khanna Dhiraj K. Totala
(Ins) No. 915 of | Vs.
2021 Monitoring Committee Through
Ashish Chhawchharia & Ors.
(PH)
With
42. | Comp. App. (AT) | Punjab National Bank Ankit Raj Dhiraj Kumar Totala
(Ins) No. 584 of | Vs. Tanya Chib
2021 & 1LA. No. Ashish Chhawchharia & Ors. Ashish Chhawchharia-
2720 of 2021 R1
(PH) With Aditi Deshpande-R3
43. | Comp. App. (AT) | TLD MEAI FZE Kunal Mimani Dhiraj Kumar totala
(Ins) No. 686 of | Vs. Ashish Chhawchharia
2021 Ashish Chhawchharia Tanya Chib-R1
Resolution Professional of Jet Airways Pooja Mahajan-R2
(PH) (India) Ltd. & Anr.
With
44. | Comp. App. (AT) | Jet Aircraft Maintenance Engineers Kumud Shekhar Dhiraj Kumar Totala
(Ins) No. 752 of | Welfare Association Ashish Chhawchharia
2021 Vs. Rohan Rajadhyaksha-
Ashish Chhawchharia R1
(PH) Resolution Professional of Jet Airways Raunak Dhillon-COC
(India) Ltd. & Ors. Pooja Mahajan-R3
With
45. | Comp. App. (AT) | Bhartiya Kamgar Sena & Anr. Gaurav H Sethi Rohan Rajadhyaksha
(Ins) No. 801 of | Vs. Dhiraj Kr. Totala
2021 Ashish Chhawchharia Tanya Chib-R2 & R3
Resolution Professional of Jet Airways Ashish Chhawchharia
(PH) (India) Ltd. & Ors. Raunak Dhillon-R2
Pooja Mahajan-R4
With
46. | Comp. App. (AT) | Concor Air Ltd. Rishi K. Awasthi Dhiraj Kumar Totala
(Ins) No. 361 of | Vs.
2022 Ashish Chhawchharia & Anr.
(PH) With
47. | Comp. App. (AT) | All India Jet Airways Officers and Staff | Nupur Kumar
(Ins) No. 771 of | Association
2022 Vs.
Ashish Chhawchharia Resolution
(PH) Professional & Ors.




After the above

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Hearing

48. | Comp. App. (AT) | Greymatter Entertainment Pvt. Ltd. Ashkrit Tiwari Aman Thukral
(Ins) No. 1043 of | Vs.
2021 Pro Sportify Pvt. Ltd.
(PH)

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

